47 Written Answers

THE MINISTER OF AGRICUL-
TURE AND RURAL RECONSTRUC-
TION AND IRRIGATION (SHRI
BIRENDRA SINGH RAO): (a)
and-¥b). Arrangements were made
by. Government for distribution ot
free.gale sugar to all categories of
consumerg during festival months of
September and October, 1880 through
State Government agencies at prices
around Rs. 6 per kg. under the Sche-
me of Voluntary offer made by the
factories to deliver sugar at a fixed
ex-factory price of Rs. 450 per quin-
tal excluding excise duty. By and
large, sugar was made available
under this scheme at a reasonable
price. -~ However, there were some
press reports about charging of higher
prices for sugar by tradergs at some
places about which Government has
no direet information.

(¢) and (d4). The special arrange.
meitssinade Mr distribution of free-
sale sugar at fixed prices under ‘the
voluntary offer af the industry has
cote’to an“end on 19th  November,
1880 and supnr is avuileble tn the
op#i market through mormal trede
chaurels, ag 'tn the past under 'the
existing poficy o Aual price control
on sugar under which 38 per cent of

th tota]l "produetion 18 béing released -

for Trée’ pale in ‘thé open market. The
price of sugar depends on the total
avellability, which is dependent on
production.
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Radica] Changes ia Education

*100 BHRI KRISHNA PRATAP
SINGH: Will the Minister of EDUCA-
TION AND. SOCIAL. WELFARE be
pleased . t¢ state,

L]

(a) whether Government are think-

ing of making radical changes in the
education system,

" (b) whether it is a fact that the’

present education system of 10 42 43
has not brought the desired results;
and

(¢) what are the details of the pro-
posals i this regard? -
THE MINISTER OF EDUCATION

AND SOCIAL WELFARE (SHRI 8. B.
CHAVAN): (a) and (b). No, Sir.

(c) Does not arise.

KARTIKA 26, 1902 ¢(SAKA)

Writhgn. Ansviers:- g4

Housey for the Scheduled Cgstes and
Backward Classes in Delht

®11. SHR] HIRALAL R PARMAR:
SHRI RAM LAL RAHI:

Will the Minister of WORK® AND
HOUSING be pleased to state:

(a) whether Governmeny have any
scheme to provide housing facility to
homeless persons belonging to Sche-
duled Castes, economucally beckward
clags and labourerg living in Delhi
Territory for a long time; and

(b) 1f 30, the outlines thereof?

THE MINISTER OF PARLIAMENT-
ARY AFPAIRS AND WORKS AND
HOUSING (SHRI BHISHMA NARAIN
SINGH) (a) and (b). Deili Admints-
tration hes reported that although . ne
separate schems as sud® .for providing
housing tactlities to the hometess pex
8ons belonging to Sheduletd Castes,
econgmically baekward |, slase . ,and
labourers Uving {n Deilyl tecritory for
8 long time is in operation, there are
the following scbeme's running-—

(1) Integrated Subsidised Housing
Scheme for Industrial Workers

This Scheme is applicable to cer-
tain “employees within the meanng
af The Indidn PFactories Act. 1948.

(2) House-gites.cum-Hut Construc-
tion Scheme for Landless Workers
in Rural Areas.

This scheme relates to provision of
house-sites for landless agricuitural
labourers, workers and artisan: liv-
ing in rural areas. The ceiling for





